vlI TEM NO. 114 COURT NO. R-2

PYARA S| NCH
VERSUS
STATE OF RAJASTHAN
Dat e: 11/05/2007 Thi s Appeal was called on for hearing today.
For Appell ant(s) M. Satish Dayanandan, Adv.
Ms Lalita Kaushik, Adv.
For Respondent (s) M. MIlind Kumar, Adv. for

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH

CRI M NAL APPEAL NQ(s). 718 OF 2002

M. Aruneshwar Gupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Learned Counsel for the Appellant states that no
addi tional documents are necessary to be filed.

List the matter before the Hon ble Court.
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